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included whatever comes in his mind.
Then, the Governmeat will be prepar-
ed. After these Questlous are put,
there will be supplementaries which
heve to be asked for by other hon.
Members. Therefore, let it not be an
ccaslon for putting questions to. Gov-
ernment and taking them by surprise.
Real object {s to eliclt information
wherever information cannot be col
lected from other published documents
or in the library or elsewhere That
is the object.

Shrl K. C. Reddy: Out of the 1,32.418
tons, gas coal came to about 19,025
tons. ostly, it is gas coal.

Dr. Ram Subhag Singi: \Would it be
advisable to ask or morally justifled
to ask what proYortion of our tntal
production is exporied to Australia and
what proportion is consumved here?

Mr. Depuiy-Speaker: What 1 want-
ed to say Is that as the hon. Merniber
who has tabled the Question thinks
now on the spur of the moment, he
could have thought of these guestlogs
earlier [ am not saying that for other
Membérs here. because, unless oll these
questions are handed over to tnem,
they may not be able to know what
the Questions are. It Is only when
the information la glven that they can
ask supplemcntary questions. They
cannot table addltional Questlons. It
was realiy with respect to the hon.
Member who tabled the question that
I said, why he should not think of ahl
‘he pros and cnns 8nd try to ellcit in.
tormation so that Government may
ceme orenared with that. There is no
meaning in asking Government to
come prepared anticipating every pos-
sible question in the world.

Shzt K. C. Reddv: [Particularly so
with regard to figures where one has
to be very careful.

13y Rapmaravan Sinch: s gas
prepared out of coal here in this coun-
try? If so, where. in what guanlitly,
for what pgrpyse?

Mr, D:puiy-Speaker: It cdues not
arise cut of this question.
Babu Ramnarayan Singh:, Why?

8kri K. €. Reddv: I have not got
thiz informatlon, Sir.

®r., Detnty-Speajior: Does every-
hiug relstin:: to gne coal arise out of
iis Question? Next question.

TRADE WITH PAKISTAR

*941. Dr. Ram Subhag Singh: Will
the Minister of Commerce and Indus-
try he pleased to state:
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(a) the value of Indian imports from
Pagistan since 1ist July of this year;
an

(b} the vslue of India's exports to
P_aléjrstnn during the corresponding pe-
rio

The Minlster of Commerce  (Shrd
EKarmarkar): (a) and (b). During the
four months from July to Jctober
1952. our imports from Pakistan were
Rs. 6 crores and 24 lakhs, and our ex-
{)c:‘lt)a to Pakistan Rs. 9 crores and 25
akbs

Dr. Ram Subbag Stagh: May I know
whether the price of wheat which wasa
diverted to Pakistan is also included
in the value of exports given?

Shri Karmarkar: These f{igures are
for actual exports and Imports. [
should presume that it is included.

Dr. Ram Subbag Singh: May 1 know
the main items of our export fo and
import from Pakistan?

Shrl Karmarkar
months?

For these four

Dr. Ram Subhag Singh: Yes.

Shri Karmarkar: Pariicularly for
the four months. I have no informa-
tion But I can say generally ahout
our exports and imports. It js a long
list. I stand correrted. Ilere are the
co:nmodities. It is a long list.

Mr. DeputySpeaker: Could not this
question have been included in the
question? It must be a long list:
pepper, ginger, everyone of these
things.........

Dr. Ram Subhag Simsh: Yiow would
it be possible?

Mr. Deputy-Sicaker: Order. order.
If the hon. Member wanted a break
up. they could have submitted o lists
instead of taking the time of the House,
reading the 100 items. barring the other
questions here.

Dr. Ram Subbag Sinkh: The whole
difficulty is this. There were several®
things which were on the list before.
Now-adays most of the things are Ko-
ing out of trade. Normal trade is de-
creasing gradually. It was not posai-
ble at the time when I asked the ques”
tlon to ask ......

Mr, De J)uty-Speaker Did the hon,
Member discover this thing wilthin 10
days?

Dr. Ram Bubbag 8ingh: Yes. There
are several tbings......
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Mr, R-pucy Sposker: Iowouli riet al-
low that.

Dr. R-a Zubhay Singh:  Scvera
things used to be exported. Now thiy
are not exported.

Mr. Dcputy-Spsaker: it is a lame
excuse. When the aguestion was tabl-
ed. ‘he must know. In between, does
the hon. Member expcxt the hon. Min-
ister also to have Information of what
happcned within these 10 days?

Dr. Rzin Subhag Sinkh: That is the
whole dlfficulty. Here Is a questiion re-
lating to imports and exporta from Ist
July until today. Everything until to-
day comes In.

Mr, Deputy-Speaker: What 1 say lis,
the value of the Imports is here, nsked
Why not the bhon. Member ask, what
are the items of Imports along with
that? Why shovid he reserve that for
a supplementary question here and
teke the hon. Minister by surprlse?
Even [f he should have the informa-
tion, why should he take the time of
the House by going on reading Item
by item?

Dr. Ram Subhag Singh: I wanted...

Mr. De¢puty-Speaker: 1 won't allow
that, This {s most unreasonable.

Dr. Ram Subbag Slaxh: I want to
ask another question.

Mr. Deputy-Speaker: I won’t allow
any more question. This seems to be
taking more time. There are one hun-
dred questions here. How can 1 al-
low a fair opportunity o other Mem-
bers also to come forward with thelr
%uest?lons, and  supplernentary cques-
ons

Shrl Gadgl: May I respecifully sub-
mit, Sir, that up till now. the hon.
Speaker and your geod self have been
very llberal enough to allow a falr
measure of relevant supplementary
questions. I do not know what hap-
pened today. But, I respectfully sub-
mit that so far as even this particular
Question 18 concerned, the policy with
regard to Import and export with res-
pect to Pakistan bas changed so often
and so frequently that some latitude
may be given to some M ers who
are anxlous to get Information.

Mr. Depoty-8Speaker: I wovld have
done the same thing even If the hon.
Member had heen on this side.

8hri Gsdgfl; If ever I naoben to be
on the other side, you will ind ma to
be more amcaable.
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M- Yoadc Speaker:  There is no-
thing thai has Laypened today., ! re-
member distinctly that en a previous
vrcasion alco 1 said that hon. Members
should not have up the'r sleeves some
questions which they could have tabl-
ed ulong with the original question.
I am not saying this for other Mem-
bers who have not tabled the question.
If they have any supplementaries cven
on the spur of the moment, let ihem
by all means put them. When the hun,
Member has asked for the value of
the trade, he could have asked for the
list of articles also, It Is not as If I
have changed. It Is on account »f ‘he
change in the question,

Sbri N. Sreekanfan Nalr: If a Mem.
ber has to put questions along with the
original question for all the Informa-
tlon he wants, what is the difference
between a Starred and an Unstarred
question?

Mr. Deputy-Speaker: 1 am not go
ing to argue bypothetically.

Shti Velayudhan: Does it mean that
a Member who bas tabled a questlor
should not ask any supplementaries?

Mr. Deputy-Speaker: He can ask
supplementary questions arising out of
the answer—certalnly. If the answer
happens to be negative, there {8 1o sup-
plementary. Even then, there may
some supplementaries arising out of
that. As I sald, when Members ask
for the value of trade, they could have
asked for the list of articles also, and
then put supplementaries arising out
of the answer, There is no good usk-
ing me {or ruifngs about these matters.
Every hon. M2mber Is {n a positlon ¢
sit in. this Chair and declde for him-

_self It Is expected that every Mem-

ber should take speclal care to see that
the time of the House Is not wasled
by reading the rules, as If he 1a the
Speaker himself. - That {s what } ex-
pect of all hon. Members.

Sardar Hukam Singh: May I lnow
whether the speclal discriminntory
levy of Rs, 2/8/ per maund on all ex~
ports to India ls still being continued
by Paklistan?

The Minister of Commerce and In-
dostry (Sbhrl T. T. :machari):
It isRs. 2/8/- per maund on -jute. Thet
Is my information.

Serdor Hokam Singh: Is there any
discriminatory fee also on the exports
that we make to Pakistan?

Shri T. T. Kiishuamachard: 7 do not
think. To the best of my Informmailon,
there Is no discriminating fee as such,
but the Import duties which have been

meTely becsuss we are more of
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less_having a monopoly of .gxporting
to Pakistan, often act In a discrimina-
tory manner.

Sardar Hukam Slogh: Msy I know
whether a duty of 30 per cent. hag just
been fixed on certain articles siich as

beiel leaves which were free of nny
duty previously?
Shri T. T. Krishnamachari: I am

afrald 1 will not be able to glve any
precise details. It is frue that there
‘has been an Increase In dutles, ar:d It
also seema to be a fact #at our lctel
leaves are not golng there. As the
break-up of these figures will show,
whlle in the month of July, we hsave
been sending about Rs. 13 lakhs worth
betel leaves, in the month of August,
it was Rs. 4 lakhs. in the month of
September, It was Rs, 19,000 and In the
month of October, It was Rs. 6,000. Ob-
viously, someéthing Is being done to res-
trict Imports or exports, from this coun
try. of betel leaves

Sariir Hukam Slugkh: Government,
1as 1.0t yet enquired as to what that
omething is that thcy are doing?

Shri T. T. Krishnienachari: Govern-
nent has enquired, but in a mater of
he allowing of bvports by a _ountry
vhich is a sovereign country, Govern-
.nent are unable to helv in the matter
except by communications we have
through diplomatic channels.

Shri B, S. Murthy: May I }Ynow
whether there are any extra facillties
not avallable to other countries pro-
vided for the imports and exports we
are having with Pakistan?

Shri T. T. Krishnamach:wri: I would
only say this. The discrimination,
so tar as we are concerned. is exercls-
ed only In regard to jute where there
Is discrimeinatory duty. Of course,
there is also a certain amount of duty
in the matter of license of kvitcha
bales and pucca bales. and Indla hap-

ns to Import only kutcha bales, and

herefore, even there, the Increassd
\icence fee for_kutcha bales exports
s a discriminating factor. And 38
hon. Members in this House ate aware,
‘he Government of Indla have cntered
» protest at the meeting of the signa-
.orles of the General Agreemeat on
frade and Tarifts which was held re-
cently In Geneva against this discrl-
swinatory practice.

Shri Gidwanl: Is it a fact that betel
leaves from Pskistan are brought into
India through Indian airways?

Shri Karmarkar; That is a fact, and
on enquiry, I find that last time we im-
orted Rs. 4 lakhs worth of betel
eaves from Pakistan as against our
exports of Rs. 1 crore to Pakistan,
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S8br! Damodara Menoa: ‘Are Gov-
ernment aware of  any new rastrics
tlons Imposed by Pakistan on Imgort
of betel leaves from India?

Shrl T. T. Krishnamacharl: 7These
restrictions are coming one after the
other. I am unable to assign any pii-
ority to them

Dr. Ram Subiiag Siagi rose—

Shri T. N. Siagb:
that......

Mr. Deputy-Speaker: I have c¢alled
Dr. Ram Subhag Singh.

Dr. Ram Subbag Slazhb:

Is it not a fact

What has

been the outcome of Indla’s protest to a

the G.AAT. organisatlon over P-kis-
tan’s discriminatory treatment of levy
g Rs 2,8/~ per maund «n jute?

Shrl T. T. Krishnamachari: The
Chairman of the meeting of tbe
G.A.A.T. asked both parties, Indla and
Pakistan, to submit their replies. Pak-
{stan wanted time %o submit their re-
ply, and therefore, tha meeting ca:ne
to an end. The matter Is now in the
hands of what is called the Inter-ses
sional Committee which deals with such
complaints.

Dr. Ram Subhag Slogh: May I know
whether any negotiation is being our-
rled on between India and Pakistin in
London in regard to resuming nor:nal
trade betwecn the two countries?

Mr, Deputy-Speaker: What | would
say Is that when the value of exports
and Imporis had been gone into. the
policy also could have been asked.
But, 1 have no objection. 1 shail glve
the rest of this time for this question.

Sbri Gadgll: May I xnow whether
within the framework of the present
policy. the Government have explored
the possibility of taking effective stegs
on their own part with respect to the
trade with Pakistan?

Sbri T. T. Krishnamachixrl: My hon.
trilend who has been occupying this
position Béfore must know tnrat in
matters dealing with another cowstry
which is sovereign, the steps have got
very limited efTectlveness. To the ex-
tent It can be effective, we are pursu-
ing every method and trying to nego-
tiate with Pakistan in- this :natter,
But It might also be—I do not mind
saying this--that an undue Interest In
this matter would perhaps retard the
effectiveness rather than increase ['.

Shri Gadegil: It was suggested here
that betel leaves from Paklstan are al-
lowed here. But will not a policy of
stopping import of Pakistan betel
leaves Into India, not mecessarily as a

-
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retallatory policy, go a long way to
change the attitude of the Pakistan

people?

8hri T. T. Keishnamachari: My hon.
friend bas got to recognlse the geo-
graphy of tbe situation. These swatters
of trade and commerce have got a cer-
tain amount of geo-polltlcs behind
them. What happens is, some betel
leaves are produced in an area of
India which can go only to Pakistan,
and can_ go to nowhere else. In these
circumstances, Government have to
think twice before banning these betel
leaves going into Pakistan becaw:e the
alternative Is our own people are
mulcted. Should we, for the suke of
what Is a matter of prestlge. make our
people suffer even though they can
possibly sell their betel leaves in a par-
ticular area? Therefore, the matter iIs
really belng considered, and I think,
at the moment, we are not freely per-
mitting betel leaves to go Into Pakis
tan from tbe area which the bon. friend
has 1n mind,

Shrl Gadgll: May I suggest ......

Mr. Deputy-Speaker: (i der, vrder.
I am afraid we are entering into a
discussion. If the hon. Member wants
to have a discussion, he may tahle o
motion for that.

Shri Patgsitar: 1 want lo ast: a dues-
tion.

Mr. Deputy -Speaker: No,
JUTE

*942. Pandit Munlashwar Datt Upa-
dhyay: (a)}) Will the Minister of Com-
merce and Industry be pleased to
state what are the substitutes found
by those who were buying jute from
us In the past and how far have these
substitutes replaced the supply of our
raw jute and Jute goods during recent
years?

(b) What was the maximum export
duty Imposed on jute and how bas it
been reduced?

{¢) How far has the reduction In ex-
port duty helped our jute industry?

The Minlster of Commeree and In-
dustry (Shri T. T. Krishnamachari):
(a) So far as jute goods are concern-
ed, I would Invite the hon. Member’s
attention to the answer given by me
on the t6th July 1952 %o Sterred ques-
tion No. 1791 by 8hrl A. C. Guha. Ex-
port of raw jute ls not allowed and no
information is available about the ex-
t]:bm it has been replaced by substitute
tibres.

(b) The maxtmum export duty on

raw jute has been Ra 13/- per bale
for iong jute and Rs. 4/8/- per bale for
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cuttings. These rates are still in force
although no raw jute is now export-
ed. If the hon. Member has jute ma-
nufactures in view, then the maximum
duty for hesslan was Rs. 1,500/ per ton
which came into force on the 20th Nov-
ember 1950. It was subsequently re-
duced to Rs. 750/- per ton on the 18th
February and to Rs. 275/- per ton on
the 7th March 1852, The maximum
duty on sacking was Rs. 350/- per ton
from the 30th March 1851 to the 7th
May 1952, when it was reduced to
Rs, 175/- per ton.

(¢) The main object of export duty
on jute manufactures {s to absorb the
gap between the prices in India and
the prices abroad. It Is not therefore
so much the reduction of export duty
as the present lower prices of Indian
#oods which have helped the Indian
industry by restoring the competitive
strength of its products.
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Pandit Munlishwar Datt ©Upadbyay:
What steps have been taken so far by
Ge¢vernment, especlally in America, to

w to our customers there that our
products ore the cheapest and the
best? What amount has been snent
aover it, and what agencles have been
employed for the purpose?

Shrl T. T. Krishaamacharl: It is a
matter In which the Government does
not take any steps normally, except-
ing such aid as they render through
diplomatiic _ rhannels, I  understand
that the Indlan Jute Manufacturers’
Asgsociation has launched upon a pro-
paganda effort in the United States of
America. and the Government {s watch-
Ing with great interest the result of
those efforts

Pandit Munlashwar Datt Upsadhyay:
is it a fact that our American cus-
tomers have got used to substitutes.
and they are reluctant now to come
hack to our products. especially pack-
ing materials.

Shrl T. T. Krlshnamacharl: I¢ is un-
floubtedly a fact that the American
users have got accustomed to paper
substltutes. We hope that their re-
luctance to revert tn Jute bags is be-
Ing slowly broken down.





